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PInal of BIrIa .... d Tatuln I ......... Abroa. 

4608. SHRI' K. N. PANDEY: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleaaed to slate: 

(a) the number of Companies, Mill. and 
firms in India and abroad bclOJlSip8 to the 
Birias and Talas at p~nt  

(b) tbc caj)ital ia~tod in tIItIoClJlllCOl'Pl 
at pa.llti '  . ,.. .., •. ,.,:~ 



cltAi'rilA to, ta92(S..4KA) 

(e) whether there has been any incroase 
O!' decrease in their eapitallnvestments durin. 
1967-68, 1968-69 and 1969-70; and 

(d) the extent of this Increase or decrease 
durin, the said years and the details thereof? 

THE MINISTER OF INDUSTRIAL 
OEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS CSHRI F. A. 
AHMED): (a) According to the Report 
of the' Industrial Licensing Policy Inquiry 
Committee, 203 concerns comprised the 
Industrial House of Birlas and 70 concerns 
the Industrial House of Tatas. In addition, 
the Birla House ha§ set up five, Industrial 
Joint Ventures which have undergone pro-
duction in foreign countries. No such ventures 
have been set up by the Tata House. 

(b) The position regarding paid-up capital 
and total tangible assets for the year 1967-611 
in respect of the companie. .hown by the 
ILPIC as belonging to the two Houses is 
as follows: 

(Rs. in crores) 

The Indus-

trial House 

of Tatas. 

The Indus-

trial House 

of Birlas. 

(I) Paid-up Capital 134.8 117.6 

(2) Total tangitle 579.9  572.4 
asscslS 
(net of depreciation) 

The equity participation of the House 
of Dirlas in companies outside India is Rs. 
54.3 lakhs. ' 

(c) and Cd). As the ihformation regarding 
capita! investments for the years 1968-69 
and \969-70 'is not available for want of the 
annUal accOunts of the concerned  companies 
for tbose two years, a comparative view in 
terms 'of increase or decrease in such invest-
ments since 1967-68 cannot be g;ven. ' 

Scarclty of Steel In PUDjab 

4609. SHRI GADlLINGANA GOWD: 
Will the Minister of INDUSTRIAL DEVE-

OP~~~ I~ R  TRADE AND 
COMPANY AFFAIRS be plCjlSCd',o siale: 

~ , whether there ill paul)ity of slee) in, 
Punjab and that has hit the industries in tha\ 
stale; and 

(b) if so, the reasoua for the same and the 
steps taken by Government to stq!ply scarc:e 
iron sheets to the SmaU-SQIle Industries 
Corporation? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A, 
AHMED): (a) There is shortage of <:ertain 
categories of steel especially sheets, plates 
etc. which is felt by steel based industries in 
all parts of the country. 

(b) While demand has gone up, production 
has not increased sufficiently. Efforts are 
also being made to meet the requirements 
of small seale industries by import of special 
quotas of steel out of which about 4,200 
metric tonnes Is proposed to be allocated to 
the Punjab State. 

I.C.S./I.A.S. otrleln 10 HInd ... Steel Ltd. 

4610. SHRI GADILINGANA GOWD: 
WiU the Minister of STEEL AND HEAVY 
ENGINEERING be pleased to state: 

(a) whether it is a fact that the Adminis-
trative RcforJ;Ds Commission has recom-
mended to do away with the I.C.S. and 
I.A.S. Cadre officials from the Public Under-
takinlls; 

(b) whether some officials of the I.A.S. 
Cadre are still being retained in the Hindus-
tan Steel Ltd. in contravention of the allow 
recommendation; and 

(c) if so, the names of those officers and 
the detailed reasons for their retention'? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI MOHD. SHAFI 
QURESHI): (a) The Administrative Re-
forms Conunission in its Report on Public 
Sector Undertakings had ICCOmn1ended that 
neccuary steps should be taken to reduce and 
eliminate dependence on depUlationists in 
manning posts in the Public Sectoi:. This 
recommendation has been aCQepted by 
Government and it has been decided that 
GowrnmeDt 0IIiccra dDputed to J'ubIK: 
Enterprises should be asted to exercise an 
option between permanent absorption in the 
Public Enlclrpn-and revenion to the 
parent eadres within ,a preacribed period. 

(II) and (c). 'Ibore are at present; only ~ 
OfIic:ers of the lAS cadre workinl on 4epu-




